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T, I 3 ey TREa JAred

srfg=aT
% faeet, 9 ST, 2017

FTEM. 70(3T).—TT TLHTL, TATFL, a9 ¥ TAGTT Tadd HATAT T AT F. F1. 3. 1054 (37) T 11
AT, 2016, 37 Tsft =xfrat &, e so8 wartea g it garaar o, 39 arde |, S 39 oo i gfeat, e
Tg AT AAHE g, ITAed F7 aF T of, A15 o &t sty & faqe ey v gema [t F3d g0 uF amed
srfergaT waRTfara £t o,

31T, I T FSEH 39 ATSgEAT siqtase g, & Tfadt Sar &1 11 974, 2016 T ITAL FIT &1 T% o ;

31T, I ITET ATALAAT & 372 H AT AT ST qUreTialt & I ey ST AT 9 Fm i TR GO
e & | o= e

S, iaiy FeIsia Ao, AT a9 I9 [ 9T & WIE, dEEy 3T 992 5o § 24°55° %
25°15’ Ica¥ & HALATA IT T 86°15° TAT 86°33’ T  I9TA¥ I¥ AT g ¥ foreant fAware 681.90 a1t fharfier
CERS

AT, TH AT | FAT 3 IOt it a=(7 Sitae qgad 71 afaf+faa 2;

AT, 38 AT § TG0 (7797 F79), TS ATIGT 31G79) % AATAT S AFEaAN(F77 &77), AaAn(F7a
FIE), AT Tefaera (F797 [F99), HH(JIe0a7 Frao®) HHaras S Iriaat afgd a=asiat sie UF g,
IHTFLT TAT TIEAT AT AT TAqT & ST HHeTde & ST HLeA T 32 7 oedq Ageaqul &,

AT, TH AMATOT F -39 3T a9 FUT IfedATad a7 SHai & o7 ITYH ATH(AF AT g T IT0rahfeareft
ST TUTATAT TAT ICOTRfeareft g TUraTeT a1 areft aaeaid i ferferear £ 32 & sreafars agaq € g ;
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Y, Hwaiy aegsiia TN & AR AT F o &, e fFEa e Jee 3w sfager F w1 #
fafafde €, wataww £ 32 & wivRufts @ad ST F =0 § qeierd siw w@<fea s aur s niRafas @ad =+
TR AT I 6 AT 6 TATAT TAT THEHRTOT FIA I TA TG FTAT SMF9TF T,

qq:, TATIY, Fea T TCHRTL, TG0 (Feeron) 3w, 1986 F o 5 F sufaaw (3) & @1y ufsq wxfa<o
(@veror) At 1986 (1986 F1 29) T &T 3 Ft ITATT (3) 37 ITHRT (2) F &T (v) 3T & (xiv) 37 37T (1)
FTT &< Rl F1 93N Fd g0, g wva # ety aeasta staamog i €9 § 200 e § 5 e 7% +
a7 % & 1 ity aesta sy ariviRetas g9 S (B eo#® gae qearq aivRafas @9d S war
TAT §) F &7 § Aterg=a Fwdt g, Sraswr e femam g, ooaiq -

(1) urtfRafas o<t S 7 A< oiix SEeht Hiamd--(1) ariRatas sedt St & & &7 e 434.35 a9 e
T T S qrirerfas Sadt ST 67 /a7 SrHare a=asia 9T & A1 Y 200 Hiew ¥ 5 fhardie as grf

(2) rfefRerfas &t ST 3 st o arer IrHT A1 AT vy | 7 & 2

(3) frwater a=asitar TwATLvT it HAT & Maeri &g Sutery || 7 30 707 8 e qrifEafas dadt S & e Suey
N R

(4) TrfefRerfae &t ST 7 AT srerier ST Feriea< F A Hwy F AR qlEd SaEy [V F 9 H ITEg ¢ |

2. qiRRafas dadt S| & forg si=fers agrsHr — (1) T57 9961, qiRatas ge9dt s & o s # sifaw
STTEREAT & YT 6T qIE & I7 a1 AT & Hrqe, T AR % AT T 37T 37 ATSE=AT § G sqaei
= HTHSTET | A=t TgrAISHT qATE FT |

(2) AT AGTATSIAT TS TLRTE H TLAT TR FIT STAATEA T |

(3) T ALHTT G AT fae §adl S & o sr=fors agraeer =9 avg, =9 Afgg=er § At &7 qur
TETT T 3T Tro7 ATt 3 arestes ST et RT3 ST aniaaer, afe Fre 2f, gRT a9 SR |

(4) Araters AETITSET, TAELu oY arRfEafas F=md fi1 g6faq #39 & o0 a5 99T & 947 993
fIramTt o wermeT & AT g, AT -

(i) TATA ;

(i) aq;

(iii) GUESEEI

(iv) I3 ;

(v) ARTCTIorET ;

(vi) A

(viiy  Ffo;

(viii) Y ST S0 (HEA0T 7%
(ix) =, s

() =R T e

(5) ArATorh TTITSHET SATHTRT [E2dTe -3TAN, STFET=AT 7 Srarawarat ux #ire Aega afariod agt #ai
st 7 T == srferg=mT 9 afafase 7 21 i sr=fors AerarsEr aft stasaar ST rarsardi # ST stfers 3ar i
TR SEadr 7 qagT FGAT |

(6) Ar=fors HETASAT § AATsaTiad &l & SugTe, =T ster fHemi o S2eqvr, e & & Taew, Ta-890
F YA, AT A F Taed, FaT 3T THT T, T THITAT AT SAFLTFATAT TAT I RATAF i a7iaor & Hafaa
T 317 qgget, O U= e 39T sraed g, F for sudy 26

) Ao AETATSAT At =@t OoT €, ATAT ST T[T F2rawdl, aq1 & THe {7 e, Fo e, Fosrs,
w7, gRT & S8 I ST IHT T & T, IATE F1U &7, FASAT, HAl 31T 7 T AT HT TR FAT |
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(8) AT HETATSTAT TS GHETAT T SHashlarsid &l GAfe=d e & fory, qrifeerfas qaar sia # f&ewm #iv
TR feeta® sEe A & fog At w0
3. ST GCFR g1 6T I 919 U 75T TEFY =7 ATALAAT F IqALT i TATAT FA % forw At sum
FAfY, AT -
(1) -SUART - Frifeafas qaat ST § 391, SAW-FU &A1, F &3, AHE-TAE F T 5 forw F=ivea By
TR ST Gl TATHT T ATIOTSAF Y =T dag fHse Brarsarat % fore ST a1 saiiadd 98t gm:

TR TR HAT ST % Ha H G FT FIRadd, qrtedt aiutd i Rnrer 07 ST a7 99 & @
AHIE &, T Aarfaet 7 AT sdi w1 @ #3490 ofiw 877 4 i areeft F w199 (2) F o74= 72 €90 9,
21, 32, 40 ¥ &, 415 HTA A d@ HATHATI! I Q2T FIT 6 (o0 S0 g, i -

@i) T Rafa® o ga THed Bharwardt & forg wewt F st sramae & o aihiRetad sqge
AITTATE S &2, ThST o Hohl o1 ;

(ii) fereraTe A==t &7 ATST Y qgE 99T ;

(iii) TS AT T FE AT T ST,

(iv) FAIT AN, TS ST AT 2T, FALTS=T AT 3T ST qE-qA4T 8; oY
(v) TUT S HIA |

TR FE AT T SIS S FT SUAN ST TEH F (T AHIGH ST AT % A=ag 244 IT THq0T 9T
fafer & et & squrerd & oA, e siavd SEd St S e IEaenTd a9 Aardt (a9 sfawrd i areaar)
arferferare, 2006 (2007 7 2) $ft g, ATforisass a1 =Rt s ramaardt & for st /gt g

wig g o7 ot B miRutas godt S % i s-afiemt & s wrE g, wred afaty F e amw
FIA o THATH 5T T FIT TAH WA § TF 12 FAET R AT I e F FIMGT Al GAAT Foa T TLHE 6
TITAXT, AT 3T TAATT TATT HATAT T AT 2T |

T AT AT AT T I A AT detes 6 38 I 7 F A qur Iudtad F fara G off gar 7 -smanr
=1 afiad aftafera 721 2 |
i T oY o7 5 Rrew gfia o § 59 a9 &, F0 o onfy § A arfonties #widT T8t gRit oY sy
AT FCATEH FIU &7 § T THHL FI o6 TITH 60 SO |
(2) ITHAF T HGl - AH(TH FEMASAT H T TTHIad STA ATqE 6l Tgard f SATUAT S I S0 T
TAEREIAFHIO o ToIT TS AEATIT I $Y ST qYHTE GIT UH &30 9T I7 376 (Hehe (aah harsans afafvg Fe
& foro oY Gif & wmifader T BT ST |
(3) e — (F) TR daat S % iaw wied gaeft ey Ted AgmasHT & STqaT gl Sl % sf=terd
HETATSHT & AT &9 § gAY |
(@) T ETITSHT e fFanT g 157 9F % a9 oY 9a1aor [ R & qereel § 37 & STt |
(1) T Haeft T [eaferteaa & stefte fafaafaa i, st -
(i) o o<t s F fiax Tt 9u wfeq et a7 e adew st w1 e S
LRI & TATALT, T 3T FTAAT TATT HATAT % ARTETH HGTAr F GTT TAT TS SATH HTEq 0 TTTErHT,
T ST AT Eefas ded (FHT-a9T 9¥ AAT Hetad) Anedd gt F e, uriefas ade,
T featas fer sfie TiRafas @ it 7gd a0 gu miifeafas Sadr S A a7 &Har © F7aT W
AT AT,
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(if) oTfeerfae ste wied ATt & Haer # STeATT AT & forw are gl F far diwatg a=asia
FATIOT T HqT F U haArdie? fia grea oiie REret w1 997 A1 G371 q51 g1,
i Avfera &= it A F v Gherrter £ T § W i Rafaw qadt S A S aF 90 gea s
e &t TATIAT Ted WETAISET & AqATY qTR R taE T gieT F forw 1@ afivarfug s fafefde s
HERGISRERIECIEa Il
(iii) ST AETATSHT F7 SAqHE 7T AT T, T¥eq & oy fowm & e wies framsarat F Fear
T ATEATAH T (A Harear T2 ATeite<y qrafa & ot 9w sraria w@&taa Erfaames srteson g
AT AT ERIT
(4) A=l e - mivRafas dad S § sgoaget dafits Grrma F asft wret S asf st= Frer smefem o, g
Tferd TR SO T IRt q2aT ST §2aT & e o Sfeg=ar & sifaw Tah1ae & e § 8 919 & Hia<, STI®
TATSTAT FATUIT 3T THT FISHAT A= {oreh HETITSIAT T TR 2R |
(5) we Y e s - iRt @3y st & sraei, sw=arsh, foer-ae, tferfEs, saens o aiegtas
AT & &AT T TgaTd HLAT NI ST TH ATAAT 6 STAH THF 6l TG T Gg AT F WAL I L0 6l A0
AITT FTAT AT TAT ATA TR HETA ST § FEATera it STt |
(6) &t WU -- AT fRafa® Fadt S § gat Jguor % FF=0r F o 57 S T q@iaeor G nr 41 57 gy
f=ror 1S Tataeefr (dwe) srfafem, 1986, F siasta eaf wguer =y & (Rff=ee ua fae=m) f=m, 2000 %
TTHLTAT % AT TT TITL FT |
(7) AT TG -~ TIRRATAF Faal S H, a7 Tg00 & #3307 & o0 757 a9 F7 9qiaw @FEnT a1 fTEr o
T A0 AT ATy (WU fHETeer s ) srfafaem, 1981 (1981 &1 14) $iY 39+ el a=rw v fF=+i %
STFT % ATAT § AR HETq i A== T w3 |
(8) afR@ma =1 AwaTwor - wrifRafas dadt = § Iw=ha afgera #1 e e Jret  forg aatafi wgfua
AT & (e & faviq  TATEony (H2eqT) STfafaw, 1986 i I8+ srefd a9T0 [0 [H=H=T & Il & JAqE™
il
(9) 31 AqTAT - 219 sraferet &1 Fvem FwferfeT = % g -
(i) TRt dadt S\ & 39 qirEt # FIeM qaRa qvR F 9@iEww, a9 T S|arg ahaad
HATAT AT AHT-THT T TAT HTAT ATALAAT &, F.3. 1357(3), AEE 8 379, 2016 AATIrH
T AITArY wae 97w, 2016 F ISl F SATHTE AT ST ;
(ii) AT T Sa Aoy o s Ao d9ent § 29 aafret & 99aga & oo
AT JITL T ;
@iy S T Gt i SAfaEa: @TE ahrET AT FH G F Areaw F [TAhT AT ST
(iv) FFTEE AT #7 Fem aifEafas dod S F arge g=m B u e G gt
T Tt § g oY arifRrfas qaal ST § 319 STIrcal T STATAT AT TOH 0T SITATT Tai gl
(10) S et safarse miiyRafas g3t s & S S sfaret #1 e T awr F w@iawor, a9 @i
ST TRATT HATAT il THI-THT T TATHLTET ST F.37.14. 343 (37) @ 28 919 2016 FTT THTAT
e srafere weer e, 2016 % Iuaet & sqane o St |
(11) I aRage - afvaes #i a afafafemt sram ¥ sqga AT Rl i =g 99g § si=fos agrarsmHT §
forore Sy sfervfara fohm SITUAT Siie str=ford ATAISAT & dITT g Sii¥ T5T G3HhTT % HerH STt & gl SAqArad
I T, |l qiufd g HaHT o A=t & ST are Tfafafemy & Squrad & ATeie? H |

(12) sh=enfrs gersat - (F) yearfaa arifRafas qad st & f&3fY % srqame st fBemm w e arenfa =t &
THETT 70 FTS5 STETRT SR T EATIAT HT AT Tl (AT ST |
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qRA T TSI ¢ STATYR 5

(@) ST, AT, qa&T, £afT TG FIT FIA arer FHHT TT IR 6T TEqTrad arierfas Sear S § ST &1 ST
TRt T STTOATT |
4, TR Rafaes a4t st § afafvg s Rt Srarmarat & g - TTRRafaF gaat st § @it Garsar qatEn
(seor) srferf=aH, 1986 (1986 FT 29) & IUSHT 3I¥ TG a0 U AT FTT T T 37T 1= &f TS qTfert |
fafafde ffa & et g, safq -

Tt

w9,

ERIETIL]

Hrepr-feoeft

(1)

)

3)

wfafg rarse

FIOISTF A9, I 1 @9 A%
IRT TS T THREAT

(F) T T T o= @ T (A ST g2 @iee), T 3@
Y ITFT qreA HT THreAT iatvg 8, e fFarfet £ aeaftas
T AFATHRATS & Al givtt, ek sfata et F =famir
avERa & form fagr i gars o =fHas suam & o I F
famTor 3 foro Zeft areett A <2t &1 sfFwtor 8

(@) Te "R, AT SgaR A it e arfer (@)
T, 1995 T 202 &.U4. TMeTaH FHE@aTg aam8 IRd a3 &
AT § 9T AT 4 397, 2006 i = arf=err (+f1) . 2012
FT 435 AT FISSAT aATH 9 TLHT F A § qarera 21
I, 2014 F AT AT F AT H TART TATAT ST |

T HreAT T =TT |

iRy et si= F fiax 72 =6 fF=mm e T 1 A
STATT T2l BT |

et ofEFen Terdt #T SUFnT 4T
JeqTE |

AL fateat & srgam ghafte (e Iuefad & fam) |

S AT A AT GIT AT eA TgA0
TR FZA AT IR T EATIAT |

TR fEafas Fadt S| & Fae 9 v G sguor #10a Fw
T T AT SATATT Tl 2T |

TE gEd AT AT ST TS T ST
FT =TT |

T et o e wiatus (s STstad & f&am) |

AT AHST T AT ST STFT |

T et o sTame wiatus (= STstad & &am) |

TATIREF ST T STI |

T et o e wiatus (s STstad & f&am) |

TIFfas S =Fr a7 qasr aF #
FTATRA AT T 31 AT FT
e |

T et 3 e wiatus (s Susta & &am) |

EIERICCRERIET L]

gredt sfw et it w2 |

o fefas sqEa Tded GrarawenT & "Efaq wdedl & et
aferT % foro ama giaem F ey w<fem o & @\ 7 v
frerrdier o a7 aikRyfos gadt i & fBeae o 339 o oft

Foe &, 707 TSI BTt e e e A

TR FASE ANIAO AT /AT ¥ UF e ¥ wWosiw
vﬁﬁmﬁﬁsﬁ?%ﬁwwmﬁwﬁwmﬁmﬁrm
T fraTReTdt #7 fareaTe Ted HgTAISHT & e g |

FrforfSa arfifRafas wieq F ary "geastia fam § 7 aradr
raTRaTat & foro fRem-[Aat” % sEm™ ST U, |, 610/2011
FISIE arrE 15-03.2011 ZIT 9@ &Y a9 HAred (T=asia
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gATT), T2 fooett 3T g ara g yrieereer & fem e
(Ff= AL 21 * " et T s

10, | SfFET ST () Hfera &= A arffeutas dadt st o o e gr & e '
uF FRerdeT & fax BT ft wwe @ artorfsas |5ty
AT At AT STUIT:
T BT AR A T 3 % 3T T (1) # gEAag et
afgd 9% AErEnT STAn % fow s sty # 9wt w1 i
AT & STORAT |
TTeq AZ ST fF U A IR ST TG0 T+ A@l Fd 5,
faffwt, afx #1 &, % e qaw wiewr £ @ sqata T &7
FATH I T S0 |
(@) T FFerieT & oM i arieRerfas gast S i | a9
FATEAAF T saeaFRarar & forg sHAtw it e & St
ST ST ATIOTSa AT hATae T Sfi=fersh HgraTSAT & STeq
R
11, | T ¥ et e St e A | o fEfet # erefi At g
e AR gT P 3\ &7 %
ST | 3EAT S HRATHATT AT
12, | FemaTSE AT T OIS AT AT ARG £ | T SR IS H AR
EIERIEE GG EIERIECRER S 1l
13, | STt STt fRret § gt e s | @ fatert # el fateata g
aroforee 7 e |
14, | AT S AT ST | a1 fafert = srefie et g
15, | &AM g AT FArferT 3 e At 2i |
16. | AT Srer 7 faedem) T Fatert & srefi et g
17, | AR T () T T F T TR i TF AA AT A, "
7 Trea AT ST qfF 9% 7 3=t § B gt i Fwers Gl gt |
(@) FeAT FT FeTs FATAT FdT AT T ATAHIT AT ITHH oehe
ERILE EREIE AL ERE I CUIRS EIERIE G R R
(M) smeferd At S "@fera At 7 qar FEASET § Ry g
T &1 sIETor T ST |
18, | TATHT FTEATE ] fafert % s1efie ofiv st=fors AgraeET ® e At
LR
19, | e s 7T fafert = stefier fafataa g
20. | T =T w1 e | A & Fae ST AT TCATRA FIAN qURATE qAd S

BT oA aret a1 AT e At v stifors "grarsn
F arefie fafe o Ffrar & ot =7 F Tfed frar o |

21.

T g2 1 AT FA7 3T I
3T FATI

STE Tatawer aTETT FEir s AT ST T9T AR] ATER
g

22.

great o @t F e o o
AT T

] fafert = srefim et grm

TSI & A GaAT Hl FAAATT FIA H (o0 qILefas qaar
ST o ST gredl AT o= qTrorode TAT94T At TETfeqar §
FIEQTE T ITE AZT MU ST e ot 912 UF e T FHT 781
BIMT | FE =T are, S T IURS T Ut q8l FAT 8, H
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Ao AETATSAT § afoiq qHI-HAT F AqER Surared &Haw
ST |
23, | TR/ ST oTE H Hgedt TheTl 1 fafert = srefie et g
24 | T STUTET T AT A5 AT Seqvat F | AW AT F erefi At g
TIAZT |
25 | HIETES ALl HT T T Fafert & srefi et g
26, | T SorTert # et qifvd | 7T fafert 3 srefier fafaataa g
ITANT, S|+ siavd - g=a9 AT
gl
o8 | T H ATHF ATATATA 7 A | 1 fafert = srefie et g
29 | Tt sTrfart it o | EINSEIRRIEECIEREIRRIEE RN
30. | AOST ATEaare o 2 | AT Fafemit 3 efi faferoa 21 |
31 TETET ETAL 37T T4T Tl T HLET | ST TF Ao ASTATSAT % AL SIqAa F AT o Sg a6 1 7
10 HTex & 9RTEl gal a7 o7 et 98 d< i wiFfas 9 &
100 HTex TF FIs AI~TA0 BRaThadTd T2l AT STusT|
3 | TETON I T FIA AT A IAM | Tt St ST § 39T 7T | ITTET FT IATET e ATl
7 wgr, fiv afEden, o o7 9T SN, F se, FOoar
FU smreamhia e A1 | S=te ScATal F IR SN S
TTILOT 9T FIE (AT THTT Al ST 5, AT U ST |
33, | TS T i 7T faferrt 3 st fafaataa g
34, | T TrF-faeera fit s | T Fafert & srefi et g
35 | TRt e | 7T fafert 3 srefier fafaataa g
36, | BT AUTAY Tee | 7T fafert 3 srefier fafaartaa g
REICCRERIGRIN
37, [FATE "@HETET g A W OH Sl " w7 derer fGm s |
FWTETHT TATA 6 AT TLATAA, TLATAA
F, ST FO 2T FgedT qTel T |
3g. | St F TiehT ®7 F T&T4T 1347 T |
3q, | ®T wiatatet & forw gfea srenfier | wfwer w9 & serar & s )
T TZIT AT |
40, | T TN S siaeta arefior FEW | &fha & & srgrar faaw s
AT g |
41, | AT ST HAE iR &9 7 TeraT =T STl
42. AR TSt AT AT ST aferT &7 & aerar o s |
43, | F AT afeT =7 7 Ferar = s |
44, | T TEETE iR &7 T TETaT 23T ST |
45 | TATETO SITEHAT | R &9 T TETET 3T I |

5. ATted |ffa- (1) T F2are, TTRfEtas g€t ST & THrET ATiedt & o0 us Areredt atata w1 T
Ft St efertad & feree aft, -

@
(ii)

THANIT SR, Y T T -

qETE;

fag ava gy ammtafese arifeafas s aafeawor = g o § 9 a9 i safa F - gae;

form o s




8 THE GAZETTE OF INDIA : EXTRAORDINARY [RRT I—SEC. 3(ii)]

(iii) iy BT, oty few awwr- e
(iv) TATELOT F T H FE FIA AT A FLHRET Al (e st o @ i @) 7 ogeer
T AT § i a9 i 73y & fory g Tsa 9 g1y ATHHes UF Fia«ie-

v) a9 i Tt e, sfafafy, few v 3T,

(vi) wrafare srfarrTy, g wrsT sgur A are- qIET;

(vii) St gaTee oA, stafater, g awwe- T

(viii) g Sg-fafaear 9 #1 95 T
(ix) wafara wrafers TART a9 e - TEET g

(2) AT Gfaf #1 FEwT 9 9w FE
(3) arffRufe wodt STa afafa =8 SIfeR=aT % SUde % AqUTaT 1 AT e FT |

(4) o fae Ha<t ST # WRT ST & qeTeld TA1a ST a HATad il STre=T |. F7.37. 1533(37) e 14
forda, 2006 Ft AHAT § F e FEArT Grarhardi ST 37 Ateg=aT & =7 4 % st afafug wfafate % faEmr
ST AT UH GRAThaATal 7 34T § Aredtas [AEe saei T9met 9% Argniid Aiiedt i g Sarar i STt i
I ATAGAAT F T AT qF A Tar FHTET F o Fei s qEahre & THiawo, a9 3T STAary aadad #arad
fAfse &t srostt

(5) == AfIg=AT F =T 4 F ¥efiw T AAEE wivs G F Ffar, 97T e F aonte | aa a7
AT AT AT A ATAGAAT HEATE FLAT 1533() ArE 14 Fday, 2006 F SATEHAAT F AT F AT vH
raraaTat, e afeatoa 921 fram @ §, wiq wiiRafas §adt s § ord €, TF Grarard f aedtas [AEEe
et gomet v st wreedy afafa g gedher f STt s 39 gag fRemas it wr Al G
STUATT |

(6) AT AR T FEeg-a=a AT Hag SUTF, UH AT & [Aa%g, ST 39 ATIg=T1 & T Suae 7 Jeera
FIAT §, TATFC (H2EAT) Tfarf=a, 1986 (1986 =7 29) Fit e 19 % 7efie TfarTa wreet F¢ & forg qerq g |

(7) AT G q2T 3T 2T & e 9% duansi 9 9T 2q gu "ag fawmn & wiatateat a7 e,
SRR TR AT g TOLTHAT & TTataiai &1 o7 F=me-femeT § agraar & o smwtea &7 @i |

(8) ATt afafy weas o &t 31 "= TF FT TST F q=F FTINT ATSA FT FUAT AT(AF FTATS 0TS IJqTSYT V
T IUTHE FT LT % Aqa 3F a9 30 T TH TEqd AT |

(9) FeaTT TLAHTT FT TATAL, A ST TAGTY TXATH HATAT AT AIHTT FT T FAT 6 TA Hage & forw
THA-THT I UH 9T T T, ST a8 31 907 |

6. TH ATILAAT F IS, AT F AT SFAH ATATAT AT IF ~ATITAT AT TCENT FHa TTTEror gy ariead
FIE AT AT I SI ATl FheT sraer, 7f= F7s &f, F o7l 2 |

[FT. &. 25/198/2015-ETHSE-AT7E]
=t &, FrEAt, Feiaw S



[T 11 —Tvs 3(ii) ]

AR <pT TSTAA ¢ SHTERIT

3IqTad |

HTHaTe FeAoia SAAIATOT % AT AT qrifeertass Haar ST & avd e aret JrAr 00 T

soaTe Fesia ST ATCd & A A qIieafas gaal ST # fRua arat it @&t F a1 srerier-aaiax fHasrai six
iR Rafds @3t s & afeafeq a7

S-S
T — T38d

#.9.

ITHT o ATH & T I77T 9.

sreaver (RfY &, 399)
(Feriax =R 4, @)

grfcRafas gadt s &
HIESEAES

T2 (3)

25.00542
86.31696

193.36

CERIE]

=T (2)

25.01018
86.29465

843.90

CERIL]

AT (13)

25.00275
86.26287

386.48

T ATH

AT (12)

24.99286
86.26603

307.05

CERIE]

AEATE (15)

24.98908
86.23210

24.99115
86.24301

25.00020
86.24537

79.32

CERIE]

AT FAHTAT (1/39)

25.06347
86.28857

4.45

qq: BT AT

AT a9 (1/35)

25.09463
86.33844

20.24

I AT I

T SvTEay (1/41)

25.07787
86.37783

6.88

I AT I

T 6T (1/43)

25.08053
86.37483

29.55

I AT I

10

AT AT (1/42)

25.07743
86.38833

29.55

Iq AT I

11

T FIC AU (1/33)

25.10925
86.36183

70.44

dq ST AT

12

I AT (1/34)

25.10574
86.36662

36.84

I AT I

13

AT [EHET (1/36)

25.08285
86.32785

95.95

aq: BT AT
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14 25.08348
AT STHATEAAT (1/40 11.33 | 3fq: &= 919
( ) 86.37135
15 25.07179
T Fitgrur (1/38 34.41 | 3 =T I
(1/38) 86.30421
16 25.13142
AT FLHIEE (1/45) 3.23 | Iq: HT ATH
86.40028
17 25.08904
AT qELA (1/37 87.45 | 9 & UTH
(1737) 86.32542
18 25.10961 .
T A (1/31) 13.36 | sia: &= ury
86.40643
19 Eﬁ?'ITqTH'cr&('I/SZ) 25.11315 86.3699 23.48 | 3 q: 4T UTH
gT -
- E
sater (Refy &, | mi R sy s & | ool
. % % . IM) QTR &
... | TTH F T % q1T AT . , .
Torrae (R #,
79)
1 25.0214
31??1"1’(' 174 1089.35 Fi'ilu IR
( ) 86.37634
2 24.95663 66.36
FETeT (186 YT AT
(186) 86.41324
3 24.96306 50.89
ez (187 QT AT
( ) 86.42137
4 24.94756 23.06 | .
%g‘ﬁﬁ? 198 E’E{UTEI'HT
(198) 86.42725
5 24.99626 52.2
T (177 YT AT
( ) 86.40658
6 24.94322 6.07
g (196 T AT
(196) 86.43322
7 24.97057 136.64 | .
g (189 E’E{UTEI'HT
(189) 86.42434
8 (178) 24.99056 451.79 | SO AH
86.55228
9 24.97031 289.58 | HIW AH
FTET (180)
86.41511
10 24.9518 39.64 | WO ATH
AT (199)
86.43304
11 24.94109 5.66 | SO AH
AT (185)
86.43245




[T 11 —Tvs 3(ii) ]
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11

12

AT (168)

25.0138
86.33343

24.99973
86.40565

718.25

13

AT (175)

25.02255
86.40681

25.00843
86.3902

849.03

CERIE

14

SreTdE (188)

24.95853
86.42383

24.98645
86.41089

124.54

15

THTLIE (202)

24.94955
86.44823

62.82

YT AT

16

TS (119)

24.9529
86.42509

201.02

T AT

17

FATT (201)

24.94984
86.44022

77.76

YT AT

18

feraTaizg (200)

24.95137
86.4361

66.78

QT AT

19

TR (176)

25.01555
86.5215

282.89

CERIE

20

v (208)

24.9402
86.45605

98.74

CERIE

21

AT FTEATAlE (209/4)

2493776
86.49051

41.28

T AT

22

e T %7 (209/3)

24.93927
86.48123

47.34

CERIE

23

T =TT (209/1)

24.9411
86.47324

49.37

CERIE]

24

T FH (203/7)

24.94699
86.48312

473.82

T AT

25

ZrATHREAT ETeT (203/6)

24.94049
86.44309

109.75

T AT

26

ZreT freEeT (209/5)

24.93427
86.48422

55.03

T AT

27

T ga@a (203/5)

24.9528
86.45851

24.94809
86.46242

379.99

CERIE
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28 24.93719 141.86 | @ UM
86.46748
T AETIaAT (209/2
( ) 24.93315
86.47829
29 24.98765 336.07 | @ & AH
T AT (203/1)
86.47325
Te- \—,mi-g'
IEEICESIE Y
arfrfRerfa | feoaoft
L ECREIC
T F ATH % q7 A7 F. | perrer (R &, 5<w) zeraw (BRI &, @) | .
T orfaer
o=
TGT (220) 25.01506 86.20161 260.61 | HI9 A
AT (221) 25.00263 86.20428 123.83 | WU AT
o - e
gT —qIANE
srerter (RfY &, TRRufRE S@f S | feorh
FH. | UTHFATH F T ATETH 579 T &
o ' Teria (Rt 4,
1)
1 25.1758 31.97 | FqT AT
sSraTs (101)
86.2679
2 51) 25.14765 64.35 | @< TTH
! 86.17179
3 25.15365 1.62 | 0T AR
TSI AR rETA (141
(147) 86.21492
4 25.15261 40.46 | T AT
T (118)
86.22495
5 25.19033 61.67 | @< IT9
AT (80)
86.30369
6 25.23253 329.01 | @S I
TS (59)
86.37951
7 (21) 25.15845 44.11 | =0T AT
& 86.2246
8 (76) 25.20156 47.35 | @< ITH
1 86.32268
9 25.16372 1.21 | S0 IR
TETIAT TSI (113)
86.24237
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AR <pT TSTAA ¢ SHTERIT

13

10

e (86)

25.21634
86.32506

25.21787
86.32915

25.21832
86.33478

25.18374
86.28342

140.25

CERIE

11

TETIAT LT (122)

25.15655
86.22155

8.9

U7 AT

12

qETSAT FTHT (99)

2512119
86.2017

25.21243
86.34535

25.14643
86.23676

1087.01

EEELRCE

13

a3 FAew (117)

25.14785
86.22473

36.01

U7 AT

14

AT qHaT (112)

25.16442
86.24502

13.35

TYOT AT

15

=TT (108)

25.17686
86.26287

6.88

U7 AT

16

FTATAT (142)

25.14654
86.21178

158.63

LEEURIE

17

ATIHAT (74)

25.21707
86.32672

25.21792
86.33226

25.2093
86.33237

25.22074
86.3414

330.98

T AT

18

=T (77)

2519718
86.34736

676.91

LEEUIE

19

gIHIT (88)

25.1826
86.2722

19.76

CERIE]

20

Y (79)

25.19166
86.31352

64.12

CERIE

21

&1 =t (95)

25.1491
86.2561

33.48

LEEURIE




14

THE

GAZETTE OF INDIA:

EXTRAORDINARY

[ART II—SEC. 3(ii)]

2517753
86.31709
25.17933
86.32144
25.18203
86.33036
25.18811
86.34592

22

ST (90)

25.18428
86.26957

2.79

CERIE

23

FTETT (143)

25.14858
86.19662

512.72

QT AT

24

FHaT (63)

25.21841
86.33742
25.22283
86.34902
25.2241
86.34382

105.19

CERIE

25

FAT (93)

25.17627
86.25887

113.31

T AT

26

garae (60)

25.21642
86.34707
25.22155
86.3427
25.21146
86.36201
25.22308
86.3796

281.01

T AT

27

Maha |T2T1(61)

25.22958
86.35129

23.08

CERIE]

28

HETTTIT (85)

25.19027
86.29354

15.62

CERIE

29

AT TraT(140)

25.15848
86.20906

244.53

T AT

30

e (58)

25.22367
86.35542
25.22692
86.37103
25.23178
86.36374

262.89

CERIE]
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AR <pT TSTAA ¢ SHTERIT

15

31 25.17849 82.13 | = U™
1 (109) 86.26062
32 FrAE16) 25.15707 140.82 | HIOT AT
86.23227
33 25.19042 203.23 | = I
T(78) 86.32265
34 (75) 25.20799 50.42 | @ IH
86.31697
35 it (15) 25.15961 126.66 | HT0T ITH
86.24236
36 100) 25.16475 308.54 | HIT ATH
86.26512
37 ST (111) 25.16046 599.89 | @T A
86.2557
et sEhie
GT - AT
... | UTH ¥ 90 F 9T 91T . e @R % s | MRReRwaag ) Rl
e (R &, 4@) SIEERIIEEEE
25.11718 103.57 | @< I8
1 AT (36) 86.17719
25.11388 88.62 | LU UTH
2 T (38) 86.19137
25.05717 923.36 | LU ATH
, 86.21317
3| TR 25.06239 ol g
86.21221
o (53) 25.06052 150.13 | &YW I
4 86.19367
25.04495 21.85 | H0T T
86.19367
| ) 25.05828 ol I
86.19414
25.12702 278.21 | ELT aTH
6 | TTTE9) 86.16001
25.13077 163.19 | &L I
86.17953
7| FEE(E3) 25.13473 ol I
86.14923
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4TET (39)

25.10338
86.18939

352.88 | &I ATH

TATATL(47)

25.03095
86.20868

513.89 | &Y ITH

10

AT (34)

25.12457
86.18167

128.28 | T AT

11

SRR (42)

25.08961
86.19932

377.97 | IO ATH

12

THTI(48)

25.00253
86.22385

610.90 | HIOT ITH

13

g fer (45)

25.06052
86.2115

142.85 | 0T I

25.06301
86.21202

25.05953
86.20328

14

HTIX (96)

25.04939
86.20507

338.00 | &Y ITH

15

e (32)

25.1432
86.17918

276.61 | TIOT A

16

TT3AT (49)

25.03486
86.18903

278.41 | T AW

17

T (37)

25.12047
86.19001

29.13 | w0 I

18

HUTAL(43)

25.07399
86.19772

439.42 | @E UM

19

AT =T (30)

25.14494
86.16321

114.71 | @S 19

fSre-ae
FE-FNITT

%.9.

ITH 3 T F 9T ATAT G,

srerisr (RfT &,
EARY)

i< (A 4,
ES))

arifRafas gt s
# qrrfirer &

=ifarEs (107)

25.30154
86.53753

174.01

TqOT ATH

T =TE (97)

25.29155
86.54072

48.96

TqOT ATH

FiY =T (95)

25.30152

22.66

TOOT AT
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AR <pT TSTAA ¢ SHTERIT

17

86.54816
4 25.27091 Hot are
T 7T (105 210.43
! (109) 86.53652
5 25.30545 ot T
Ir%ﬁﬁ'a’ 108 8.09
(108) 86.54293
6 25.2842 Hof T
&Y =7 (101) 0.40
86.53473
7 25.29369 Hot T
7Y =T (102) 70.81
86.53643
8 25.29155 Hot T
7Y =7 (103) 24.68
86.54505
9 25.29594 Hot T
T = TE
86.53734
10 2528611 ot o
T = TH
86.53405
11 25.29205 Hot T
ST (94) 60.7
86.5395
12 25.29596 ot T
TIST4TT (98) 25.09
86.54364
13 25.29 ot I
T TS (99) 2.02
86.53513
14 106) 25.20621 so13 ot T
TG g .
86.52722
15 25.29551 Hot T
EXCESE ﬂ?’lg
86.53327
16 ) 25.28233 350,45 HoT are
! 86.53408 '
17 25.283 Hof T
g 86.53269
18 25.28242 Hof T
E 86.54372
e
ge- gadAT
S srerter (Roft &, 5) | wTRRuRw s S | Feoanft
N | deie (R, ) | ¥ e de
25.07333 Hof g
1| sirfam (389) 81.34
86.5027
25.22577 22555 | @€ ATH
2 | FRT(17)
86.56517
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25.27459
86.53072

TR (154)

25.19648
86.56732

28.73

YT AT

T (156)

25.19389
86.5695

19.83

YT AT

AT (386)

25.07278
86.49116

94.99

YT AT

+fiaT (412)

25.06045
86.40248

106.94

YT AT

T 3T (1)

25.27212
86.53591

0.40

U7 AT

FATE &I (1)

25.27359
86.53906

20.94

YT AT

FATST (10)

25.25544
86.53846

183.1

YT AT

10

AT (388)

25.06574
86.49897

81.06

U7 AT

11

T (151)

25.20354
86.56864

117.76

U7 AT

12

TAFIET (414)

25.15866
86.54188

75.12

U7 AT

13

TR AT (3)

25.27263
86.54608

73.65

YT AT

14

Zfae (381)

25.14011
86.54306

341.57

YT AT

15

FET (405)

25.033
86.52841

145.28

YT AT

16

T (411)

25.0813
86.50135

944.21

U7 AT

17

TTET (410)

25.02916
86.50293

25.11586
86.49892

560.95

YT AT

18

TrET (155)

25.18922
86.55179

25.19137
86.56383

130.02

19

Mg (157)

25.18518
86.55411

313.62
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AR <pT TSTAA ¢ SHTERIT

19

25.18347
86.57101

20

T (149)

25.21124
86.55683

25.21423
86.56705

151.09

g Iy

21

TEATHIT (404)

25.0419
86.49488

422.01

U7 AT

22

SRTEE (408)

25.0322
86.52167

96.71

YT AT

23

ST FhT (159)

2517764
86.56816

31.96

TYOT AT

24

T =T (384)

25.08891
86.50937

178.39

YT AT

25

=g AT (8)

25.25067
86.54511

127.06

YT AT

26

T (161)

25.1696
86.56887

126.42

TYOT AT

27

fEaT (409)

25.03601
86.51742

45.32

YT AT

28

FYET (169)

25.15222
86.55036

419.12

YT AT

29

AT (385)

25.07765
86.48335

298.21

Tt I

30

T (383)

25.0974
86.51297

25.11057
86.49836

25.12061
86.52153

473.33

gT I

31

T (1)

25.23504
86.55139

25.23504
86.55139

297.76

gT I

32

eI (7)

25.25197
86.39834

3.00

EEUIT

25.05873
86.5169

Tt I

33

TLHAETY (389)

25.06577
86.48883

73.14

EEUIT
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25.1571 HYOT T
34 | TvEET (168) 283.68
86.56554
25.25769 Hoof e
35 | T =T (9) 3.64
86.52656
25.05793 Hol I
36 | TTSATETATR (382) 1933.19
86.49367
37 | TTeATETaTE (413) ERHEERI)
25.05793
38 | FasT (413/29) 76.53
86.49367
39 | TSI (413/28)
25.26447 Hof e
86.5348
206.38
40 o 2526949
1 86.53563
25.26653
86.54292
41 | o9 (150) 25.20303 83.97 A
86.56104 '
2524246 = I
42 | FfrrdE (12 164.51
(12 86.55729
25.07763 Hoof e
1051.95
86.48188
25.08207
43 | e AT (397
(397) 86.4884
25.17302
86.55629
ﬁﬁﬂ-_qi-ﬁ-(
ge-gg
sarter (Rt &, | orRRoRs a3 s & | feoaoft
FE. | TTHF AW F T I ) e &
o ' Qeria (Rt &,
79)
1 @) 25.25796 57.63 e qmH
! 86.43761
, 40) 25.25864 3.16 ot o
I 86.43121
25.23533 82.31 ol are
5 262) 86.41154
T 25.24118 Hof T
86.42719
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21

25.24817 134.35 Hor I
4 IHT (252)
86.44127
; o14) 25.23978 212.05 ot g
1 86.4573
, 25.20899 27.12 Hor a1
6 | sroreeisT (289)
86.38933
25.21668 49.77 Hor I
7 TEAFRIET (296)
86.38053
25.20766 69.20 ol I
8 | e (278)
86.42421
25.21342 27.92 Hof T
9 | s (277)
86.42426
25.21621 23.48 Hor I
10 FEHIFIET (298)
86.39124
25.20775 13.35 Hof T
11 | & (292
(292) 86.37923
25.20875 22.26 ol are
12 | v (288
(288) 86.39327
25.2511 4168 ot o
13 T =T (239)
86.44935
25.25391 1.62 ol are
14 T =TF (240)
86.4461
2521538 55.03 ol are
15 | afe (281
(281) 86.40898
5 e (246) 25.21867 21.05 Hot T
E 86.4407
252087 159.44 ol are
17 | T (245)
86.45178
25.25339 11.47 Hof T
5 e (238) 86.41576
AT AST 5
25.25522 Hof T
86.41617
25.24726 27.11 Hof T
19 | W (311
(311) 86.39401
25.21681 33.58 Hof T
20 | sfr@Frer (286)
86.39809
2527777 339.12 ot o
86.50123
21 | R (299 :
(299) 25.27083 Hof g
86.48962
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22

=T (251)

25.24545
86.44766

5.66

T ATH

23

ST (293)

25.20189
86.37302

209.62

QT AT

24

famTe (253)

25.24046
86.44051

12.95

TOOT AT

25

ST (271)

25.225
86.40112

15.38

QT AT

26

FIAIAIE (268)

25.24491
86.39354

179.39

QT AT

27

TAIAIE (304)

25.23291
86.40119

1.02

T AT

25.23605
86.40495

QT AT

28

Zfame (230)

25.27124
86.48025

92.26

T ATH

29

THTIT (231)

25.26395
86.47542

168.75

CERIE]

30

A (243)

25.24889
86.45005

27.92

T AT

31

gL (284)

25.21101
86.4043

65.55

CERIE]

32

25.25241
86.45578

240.84

CERIE

25.25867
86.42897

25.2597
86.42741

33

LT FEdT AT (267)

25.25727
86.41921

201.11

CERIE]

STITETRT FeaT

25.23685
86.40788

QT AT

TR Feall

25.25372
86.41237

QU7 ATH

34

STRTETRT T (261) 25.23412

25.2306
86.4139

86.42738
25.23961
86.38716

151.75

o7 AT
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23

35

T (294)

25.21023
86.37763

10.11

TOOT AT

36

T (263)

25.2437
86.43086

2.02

QT AT

37

T (273)

25.22365
86.40882

17.40

QT AT

38

TTaett =T (249)

25.22943
86.44275

33.99

T AT

39

TITAI(258)

25.22809
86.43014
25.23065
86.43283

39.65

QT AT

40

TSTEAT AT (257)

25.22384
86.43563
25.22688
86.43723

44.51

41

BT (272)

25.22441
86.40452

15.38

QT AT

42

7T =T (269)

25.22775
86.39293

22.66

TOOT AT

25.22943
86.39361

25.21926
86.39456

43

FTEEFET (290)

25.1968
86.38295

94.29

25.20359
86.38361

44

BT (266)

25.25396
86.43376

21.34

25.2505
86.4188

45

TLIT AT (265)

25.24829
86.41809

7.68

25.24897
86.4198

46

EETY (295)

25.21039
86.37573

74.05

TOOT AT

47

ZaaT (232)

25.25562
86.47238

230.78

CERIE]
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 9th January, 2017

S.0.70(E).-WHEREAS, a draft notification was published in tBazette of India, Extraordinary, vide
notification of the Government of the India in tihinistry of Environment, Forest and Climate Changember
S.0.1054 (E), dated T'IMarch, 2016, inviting objections and suggestiamsf all persons likely to be affected thereby
within the period of sixty days from date on whicbpies of the Gazette containing the said notificatvere made
available to the public;

AND WHEREAS, copies of the Gazette containing the draft nmifon were made available to the public on th& 11
March, 2016;

AND WHEREAS, objections and suggestions received from all gegsand stakeholders in response to the draft
notification have been duly considered by the Gér@overnment;

AND WHEREAS, the Bhimbandh Wildlife Sanctuary, Munger ForBstision lies between Latitudes 24°55’ and
25°15' N and Longitude 86°15' and 86°33’ E in tlenger, Lakhisarai and Jamui districts of Bihad &xtends over an
area of 681.90 square kilometers;

AND WHEREAS, the flora and fauna represent rich biologicah#igance of this Sanctuary;

AND WHEREAS, this sanctuary shelters wild animals includingop&rd (Panthera pardus), Sloth bear(Melursus
ursinus), besides some of the endangered species like Kygemna sp.), Wolf (Canis lupus), Large Indian civel(iverra
zibetha), Barking deef{luntiacus muntjak), and also reptiles, amphibians and birds thatadangered and are of high
conservation significance;

AND WHEREAS, the landscape and forests of this sanctuaryarabte habitats for the abovementioned wild angnal
and are also of considerable significance from tpoinview of diversity of vegetation comprising @fopical Dry
deciduous and Tropical Moist deciduous forests;

AND WHEREAS, it is necessary to conserve and protect the #neagxtent and boundaries of which are specified i
paragraph 1 of this notification, around the prtedcarea of Bhimbandh Wildlife Sanctuary as Eccsgime Zone from
ecological, environmental and biodiversity point wéw and to prohibit industries or class of indiest and their
operations and processes in the said Eco-senZitine;

NOW THEREFORE, in exercise of the powers confefrgdsub-section(1l) and clauses (v) and (xiv) of sebtion (2)
and sub-section (3) of section 3 of the Environn{@mbtection) Act 1986 (29 of 1986), read with suke (3) of rule 5
of the Environment (Protection) Rules, 1986, theni€al Government hereby notifies an area texdant varying
from 200 meters to five kilometers around the baupdf Bhimbandh Wildlife Sanctuary in the StateBifar as the
Bhimbandh Wildlife Sanctuary Eco-sensitive Zoneréle after referred to as the Eco-sensitive Zordgtails of which
are as under, namely:-

1. Extent and boundaries of Eco-sensitive Zone(1) The area of Eco-sensitive Zone shall be spread avarea
434.35 square kilometers atige extent of Eco-sensitive Zone varying from 206ters to five kilo meters
around the Bhimbandh Wildlife Sanctuary Wildlifergguary.

(2) The list of villages falling in the in Eco-sens#ione area are givenAhnexure-|.

(3) The co-ordinatesf points along the boundary of Bhimbandh WildBanctuary are given annexure-Il and
the co-ordinates of Eco-sensitive Zone are giveknaiexure-Ill .

(4) The map of the Eco-sensitive Zone along with bomydatails and latitudes and
longitudes is appended Asnexure-1V.

2. Zonal Master Plan for Eco-sensitive Zone.(1) The State Government shall, for the purpos¢hef Eco-
sensitive Zone prepare, a Zonal Master Plan,imvith period of two years from the date of publicatiof this
notification in the Official Gazette, in consultai with local people and adhering to the stipulaiaiven in this
notification.

(2) The Zonal Master Plan shall be approved byctimmpetent authority in the State Government.
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3) The Zonal Master Plan for the Eco-sensitive&ehall be prepared by the State Government in guch
manner as is specified in this notification andats consonance with the relevant Central and 3&as and
the guidelines issued by the Central Governmeiatnyf

4) The Zonal Master Plan shall be prepared insohation with all concerned State Departments,
namely:-

(i) Environment;

(ii) Forest;

(iif) Urban Development;

(iv) Tourism;

(v) Municipal;

(vi) Revenue;

(vii) Agriculture;

(viii) Bihar State Pollution Control Board;
(ix) Irrigation; and

(x) Public Works Department,

for integrating environmental and ecological coesadions into it.

(5) The Zonal Master Plan shall not impose anytrig®n on the approved existing land use,
infrastructure and activities, unless so specifiedhis notification and the said Master Plan stiaditor in
improvement of all infrastructure and activitieso® more efficient and eco-friendly.

(6) The Zonal Master Plan shall provide for redioraof denuded areas, conservation of existingewat
bodies, management of catchment areas, watershedgemment, groundwater management, soil and moisture
conservation, needs of local community and sucleroispects of the ecology and environment that sneed
attention.

@) The Zonal Master Plan shall demarcate all thistieg worshipping places, village and urban
settlements, types and kinds of forests, tribahgragricultural areas, fertile lands, green asaah as, parks
and like places, horticultural areas, orchardssdadnd other water bodies.

(8) The Zonal Master Plan shall regulate develognrefco-sensitive Zone so as to ensure eco-friendl
development for livelihood security of local comnitigs.

3. Measures to be taken by State Governmenithe State Government shall take the following messstior
giving effect to the provisions of this notificatipnamely:-

(1) Land use.- Forests, horticulture areas, agricultural areawke and open spaces earmarked for
recreational purposes in the Eco-sensitive Zon# sb& be used or converted into areas for commaém@i industrial
related development activities:

Provided that the conversion of agricultural lamwdghin the Eco-sensitive Zone may be permitted be t
recommendation of the Monitoring Committee, andhwilte prior approval of the State Government, tcetrtae
residential needs of local residents, and for giviies listed against serial numbers 9, 21,82and 41 in column (2)
of the Table in paragraph 4, namely:-

® eco-friendly cottages for temporary occupatadrtourists, such as tents, wooden houses, etedo-friendly
tourism activities,

(i) widening and strengthening of existing roaa&l construction of new roads,
(i) small scale industries not causing pollution

(iv) cottage industries including village artisaasd

(v) rainwater harvesting:

Provided further that no use of tribal land shal permitted for commercial and industrial developtne
activities without the prior approval of the St&evernment and without compliance of the provisioharticle 244 of
the Constitution or the law for the time being brde, including the Scheduled Tribes and other fMical Forest
Dwellers (Recognition of Forest Rights) Act, 20@6of 2007):
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Provided also that any error appearing in the lawbrds within the Eco-sensitive Zone shall be exiad by
the State Government, after obtaining the viewMohitoring Committee, once in each case and theection of said
error shall be intimated to the Central Governnietihe Ministry of Environment, Forest and Clim&bange:

Provided also that the above correction of errallshot include change of land use in any case pxas
provided under this sub-paragraph:

Provided also that there shall be no consequergthlction in green area, such as forest area amclbgral
area and efforts shall be made to reforest theathas unproductive agricultural areas.

(2 Natural springs.-The catchment areas of all natural springs shalldeatified and plans for their
conservation and rejuvenation shall be incorporatetle Zonal Master Plan and the guidelines dhalirawn up by the
State Government in such a manner as to prohibgldpment activities at or near these areas whierdatrimental to
such areas.

3) Tourism.- (a) The activity relating to eco-tourism within the Esensitive Zone shall be as per
Tourism Master Plan, which shall form part of thenZl Master Plan.

(b) The Tourism Master Plan shall be prepared ley Diepartment of Tourism, in consultation with Depent of
Forests and Environment of the State Government.

(c) The activity of eco-tourism shall be regulatedunder, namely:-

0] all new tourism activities or expansion of &kig tourism activities within the Eco-sensitiver# shall be in
accordance with the guidelines issued by the CeGtoaernment in the Ministry of Environment, Forestd Climate
Change and the eco-tourism guidelines issued bipiatTiger Conservation Authority, (as amendedrfrime to time)
with emphasis on eco-tourism, eco-education anddegelopment and based on carrying capacity stdidpe Eco-
sensitive Zone;

(i) new construction of hotels and resorts simait be permitted within one kilometer from the bdary of the
Bhimbandh Wildlife Sanctuary except for accommaatatior temporary occupation of tourists relatecetm-friendly
tourism activities:

Provided that, beyond the distance of one kilomftye the boundary of the protected areas till ¢ékeent of
the Eco-sensitive Zone, the establishment of neelfiand resorts shall be permitted only in prerdef and designated
area for eco-tourism facilities as per Tourism Mastlan;

(i) till the Zonal Master Plan is approved, de@ment for eco-tourism and expansion of existicg-®urism
activities shall be permitted by the concerned leguy authorities based on the actual site sped@rutiny and
recommendation of the Monitoring Committee.

4) Natural heritage.- All sites of valuable natural heritage in the Emmsitive Zone, such as the gene
pool reserve areas, rock formations, waterfallsings, gorges, groves, caves, points, walks, ridéffs, etc. shall be
identified and preserved and plan shall be drawrfiougheir protection and conservation, within sionths from the
date of publication of this naotification and sudarpshall form part of the Zonal Master Plan.

(5) Man-made heritage sites.- Buildings, structures, artefacts, areas and pré&iraf historical,
architectural, aesthetic and cultural significarstell be indentified in the Eco-sensitive Zone atans for their
conservation shall be prepared within six montbsfthe date of publication of this notification andorporated in the
Zonal Master Plan.

(6) Noise pollution.-The Environment Department of the State Governroe&tate Pollution Control Board shall
implement the regulations for control of noise ptitin in the Eco-sensitive Zone in accordance with provisions the
Noise Pollution (Regulation And Control) Rules, Raghder the Environment (Protection) Act, 1986.

(7) Air pollution.- The Environment Department of the State GovernnmnState Pollution Control Board shall
implement standards and regulations for the comdfair pollution in the Eco-sensitive Zone in aaance with the
provisions of the Air (Prevention and Control ofliBtion) Act, 1981 (14 of 1981) and the rule mabdereunder.

(8) Discharge of effluents.-The discharge of treated effluent in Eco-sensifiwee shall be in accordance with the
provisions of the General Standards for DischarfeEmvironmental Pollutants covered under the Envinental
(Protection) Act, 1986 and rules made therein. -

(9) Solid wastes. -Disposal of solid wastes shall be as under:-

(i) the solid waste disposal in Eco-sensitive Zghell be carried out in accordance with the prowisiof the Solid
Waste Management Rules, 2016 published by the @maet of India in the Ministry of Environment, Feteand
Climate Changeide notification number S.O. 1357 (E), dated tHefpril, 2016 as amended from time to time;
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(ii) the local authorities shall draw up plans foe segregation of solid wastes into biodegradabtenon-biodegradable
components;

(iii) the biodegradable material shall be recygbeeferably through composting or vermiculture;

(iv) the inorganic material may be disposed in avimnmentally acceptable manner at site(s) idetibutside the Eco-
sensitive Zone and no burning or incineration didseastes shall be permitted in the Eco-sensifiuee.

(20) Bio-medical waste.-The bio-medical waste disposal in the Eco-sensifiere shall be carried out in
accordance with the provisions of the Bio-Medicahdté Management Rules, 2016 published by the Gmesrhof
India in the Ministry of Environment, Forest andr@te Changeide notification number G.S.R 343 (E), dated th& 28
March, 2016, as amended from time to time.

(12) Vehicular traffic . - The vehicular movement of traffic shall be reged in a habitat friendly manner
and specific provisions in this regard shall beomporated in the Zonal Master Plan and till suchetias the Zonal
Master Plan is prepared and approved by the comipatehority in the State Government, Monitoringn@nittee shall
monitor compliance of vehicular movement underréievant Acts and the rules and regulations nilaeleeunder.

(12) Industrial units.- (a) No establishment of new wood based industrighinthe proposed Eco-
sensitive Zone shall be permitted except the iegstood based industries set up as per the law.

(b) No establishment of any new industry causingewaair, soil or noise pollution within the progasEco-
sensitive Zone shall be permitted.

4, List of activities prohibited or to be regulated wihin Eco-sensitive Zone.All activities in the Eco sensitive
Zone shall be governed by the provisions of theit®enment (Protection) Act, 1986 (29 of 1986) and thles made
thereunder, and be regulated in the manner spedifithe Table below, namely:-

TABLE
SI.No. Activity Remarks
@ 2 3
Prohibited activities
1. Commercial mining, stone quarrying ang) All new and existing mining (minor and major
crushing units. minerals), stone quarrying and crushing units sl

prohibited except for the domestic need$afa fide local
residents including

digging of earth for construction or repair of hessnd for
manufacture of country tiles or bricks for housifar

personal use.

(b) The mining operations shall strictly be in actance
with the orders of the Hon’ble Supreme Court dated4"

August, 2006 in the matter of T.N. Godavarman
Thirumulpad Vs. Union of India in Writ Petition (@I)
No0.202 of 1995 and order of the Hon’ble Supremer€Copu
dated the 2°1April, 2014 in the matter of Goa Foundatipn
Vs. Union of India in Writ Petition (Civil) No.436f 2012.

2. Setting up of saw mill No new or expansion of existing saw mills shadl
permitted within the Eco-sensitive Zone.
3. Use or production of any hazardc| Prohibited (except as otherwise provided) as pplicgble
substances. laws.
4, Setting up of industries causing water| ddo new or expansion of polluting industries in tBeo-
air or soil or noise pollution. sensitive Zone shall be permitted.
5. Establishment of new major thermal anBrohibited (except as otherwise provided) as pplicable
hydro-electric projects. laws.
6. Commercial use of firewoao Prohibited (except as otherwise pided) as per applicab
laws.
7. Use of plastic bag Prohibited (except as otherwise provided) as pplicable
laws.
8. Discharge of untreated effluents anBrohibited (except as otherwise provided) as pplicable

solid waste in natural water bodies |olaws.
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| land area.

Regulate

d activities

Establishment of hotels and resorts.

No new ceroia hotels and resorts shall be permit
within one kilometer of the boundary of the proestarea
or up to the boundary of the Eco-sensitive Zoneciwver
is nearer except for accommodation for tempor
occupation of tourists related to eco-friendly tsor
activities:

Provided that, beyond one kilometre or uphwextent

of the Eco-sensitive Zone, all new tourism actistior
expansion of existing activities shall be in confdy with
the Tourism Master Plan.
Commercial eco-tourism establishments shall belate
strictly in accordance with the guidelines for takinon-
forestry activities in Wild life habitats" issuedide
F.N0.610/2011 WL, dated the 15 March, 2011 by
erstwhile  Ministry of Environment and Forest (W
Division), New Delhi and National Tiger Consergai
Authority Guidelines (if applicable).

ted

ary

the
L

10.

Construction activities.

(@) No new commercial construction of any kind klhal
permitted within one kilometre from the boundary
protected area or up to the boundary of the Ecsites
Zone whichever is nearer:

Provided that, local people shall be permitted
undertake construction in their land for their desitial use
including the activities listed in sub-paragraph) (@f
paragraph 3:

Provided further that the construction atyivelated to

small scale industries not causing pollution shiad
regulated and kept at the minimum, with the p
permission from the competent authority as per
applicable rules and regulations, if any.
(b) Beyond one kilometre upto the extent of Ecosgere
Zone, construction forbone fide local needs shall b
allowed and other construction activities and camtion
and augmentation of civic amenities shall be reigdlas
per the Zonal Master Plan.

11.

Undertaking activities related to tourig
like over-flying the national park area |
aircraft, hot-air balloons.

niRegulated under applicable laws.
y

12.

Trenching ground.

Establishing of new trenchtgngund is prohibited and ol
trenching grounds shall be regulated under appédalws.

13.

Discharge of treated effluents and s
waste in natural water bodies or land ar

lidegulated under applicable laws.
ea.

14.

Air and vehicular pollution.

Regulated undpplicable laws.

15.

Noise pollution.

Regulated under applicabledaw

16.

Extraction of ground water.

Regulated undeliegple laws.

17.

Felling of trees.

(@) There shall be no felliof trees in the forest g

permission of the competent authority in the S
Government.

(b) The felling of trees shall be regulated in ademce
with the provisions of the concerned Central orteStacts
and the rules made thereunder.

(c) In case of Reserve Forests and Protected Eotkst
Working Plan prescriptions shall be followed.

18. Migratory graziers. Regulated under appliedaws and as per Zonal Mast
Plan.
19. Existing establishment Regulated under aficable laws

of

ior
the

D

[oN

r

Government or revenue or private lands without rpfio

ate
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20. Insulation of electric line Underground cabling shall be promoted and all &gs
electric lines passing through the Eco-sensitivaeZshall
be adequately insulated in the time frame specifieder
the Zonal Master Plan.

21. Widening and strengthening of existin@hall be done with proper Environment Impact Assesg
roads. and mitigation measures, as applicable.
22. Fencing of existing premises of hotels ¢| Regulated under applicable la
lodges. In order to allow free movement of wildlife, hotels other
commercial establishments within the Eco-sensideae
shall not fence their properties with barbed wirel ano
fence shall be higher than one meter. Any existerge
not complying with this stipulation shall be modii as per
the time lines mentioned in the Zonal Master Plan.
23. Fishing in rivers or water board. Regulatedarrapplicable laws.
24. Collection of small fodder and other NpiRegulated under applicable laws.
Timber Forest Product.
25. Installation of mobile towers. Regulated unalgplicable laws.
26. Drastic change of agriculture system. Regulateter applicable laws.
27. Commercial use of natural water resouré®egulated under applicable laws.
including ground water harvesting.
28. Movement of ‘ehicular traffic at nigh Regulated under applicable la
29. Introduction of exotic specie Regulated under applicable la
30. Sign board and hoardin Regulated under applicable la
31. Protection of hill slopes and river bar No constructin activity unless otherwise permitted
under the Zonal Master Plan shall be undertaketimernill
with slopes more than 1 to 10 meters and also LP
meters from the banks of any river, and naturdhhal
32. Small scale industries not causinblon polluting, non-hazardous, small-scale and ser
pollution. industry, agriculture, floriculture, horticulturer cagro-
based industry producing products from indigenoosdg
from the Eco-sensitive Zone, and which do not caarse
adverse impact on environment shall be permitted.
33. Construction of rope ways. Regulated underiegiple laws.
34. Setting up of security coups. Regulated ungpli@able laws.
35. Eco-tourism activities Regulated under applicable laws.
36. Solid Waste Manageme Regulaed under applicable lav
Promoted activities
37. Ongoing agriculture and horticultu’L Shall be actively promote
practices by local communities along
with dairies, dairy farming, aquaculture
and fisheries.
38. Organic farming. Shall be actively promoted.
39. Adoption of green technology for allShall be actively promoted.
activities.
40. Cottage industries including Vvilla¢| Shall be actively promote
artisans.
41, Rain water harvesting. Shall be actively pradot
42. Use of renewable energy sources. Shall beedgtpromoted.
43. Agro forestry. Shall be actively promoted.
44, Skill Development. Shall be actively promoted.
45, Environmental awareness. Shall be actively ptech
5. Monitoring Committee.- (1) The Central Government hereby constitutes aitding Committee, for effective

monitoring of the Eco-sensitive Zone, which shalinprise of the following namely:-

(i)
(ii)

Divisional Commissioner, Munger DivisidRevenue

An expert in the area of ecology and enviramh
nominated by the Government of Bihar

to be

Chairman;
Member;

i
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for a period of three years

(i) Representation of Agriculture Department, @avment of Bihar - Member;

(iv)  One representatives of Non-governmentajaisation - Member;
(working in the field of environment including hexge
conservation) to be nominated by the Government of
India for a period of three years

(V) Representation of Department of Forests andrBnment, - Member ;
Government of Bihar

(vi) Regional Officer, Bihar State Pollution CaoitBoard - Member;

(vii) Representation of Department of Water Resesiyc - Member;
Government of Bihar

(viii)  Member State Biodiversity Board - Member;

(ix) Concerned Divisional forest Officer Territati - Member- Secretary.

(2 The tenure of the Committee shall be threessear

(3)  The Monitoring Committee shall monitor t@mpliance of the provisions of this notification.

4) The activities that are covered in the Schedulthe notification of the Government of Indiathe erstwhile
Ministry of Environment and Forest number S.O. X&33dated the 1% September, 2006, and are falling in
the Eco-sensitive Zone, except the prohibited did&vas specified in column(3) of the Table ungaragraph
4 thereof, shall be scrutinised by the Monitoringn@nittee based on the actual site-specific conutiand
referred to the Central Government in the MinistfyEnvironment, Forest and Climate Change for prior
environmental clearances under the provisionset#id notification.

(5) The activities that are not covered in the $cife to the notification of the Government of Indimathe
erstwhile Ministry of Environment and Forest numi$e®©. 1533(E), dated the 146eptember, 2006 but are
falling in the Eco-sensitive Zone, except the pbikd activities as specified in column (3) of ffeble under
paragraph 4 thereof, shall be scrutinised by thenidddng Committee based on the actual site-specifi
conditions and referred to the concerned reguledatijorities.

(6) The Member-Secretary of the Monitoring Comndtir the concerned Collector or the concerned Rark
charge shall be competent to file complaints ursgéetion 19 of the Environment (Protection) Act, 8989 of
1986) against any person who contravenes the poogi®f this notification.

©) The Monitoring Committee may invite represéings or experts from concerned Departments, reptasves
from industry associations or concerned stakehslder assist in its deliberations depending on the
requirements on issue to issue basis.

(8) The Monitoring Committee shall submit the aanaction taken report of its activities as ori'3arch of
every year by 30 June of that year to the Chief Wildlife Wardentire State as per proforma given in
Annexure V.

(9) The Central Government in the Ministry of Emviment, Forest and Climate Change may give such
directions, as it deems fit, to the Monitoring Coittee for effective discharge of its functions.

6. The provisions of this notification are subjectthe orders, if any, passed, or to be passed, dytn'ble

Supreme Court of India or the High Court or theidial Green Tribunal.

[F.No. 25/198/2015-ESZ/RE]

Dr. T. CHANDINI, Scientist ‘G’
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Annexure-|

LIST OF VILLAGE FALLING IN THE ECO-SENSITRIVE ZONE = AROUND BHIMBANDH WILDLIFE

SANCTUARY

LIST OF VILLAGE SITUATED IN THE ECO-SENSITIVE ZONE AROUND BHIMBANDH WILDLIFE
SANCTUARY WITH RESPECTIVE LATITUDE — LONGITUDE COOR DINATES AND THE AREAS
INCLUDED IN THE

District- Jamui
Block - Barhat

Latitude (in| Areaincluded in Eco- | Remarks
Sl. Village name with thana no. degree: North) Sensitive Zone
No. Longitude
(in degree, East)
1 25.00542 .
Bahera (3) 86.31696 193.36| Part village
2 25.01018 .
Barhat (2) 86.29465 843.90| Part village
3 25.00275 .
Bhaluka (13) 86.26287 386.48| Entire village
4 24.99286 .
Malepur (12) 86.26603 307.05| Partvillage
5 24.98908
86.23210
24.99115 .
Mohanpur (15) 86.24301 79.32| Part village
25.00020
86.24537
6 . 25.06347 .
Tola Asurni (1/39) 86.28857 4.45| Enclave village
7 25.09463 .
Tola Babudere (1/35) 56.33844 20.24| Enclave village
8 . 25.07787 .
Tola Bagaswari (1/41) 86.37783 6.88 | Enclave village
9 25.08053 .
Tola Bakam (1/43) 86.37483 29.55| Enclave village
10 25.07743 .
Tola Belatanr (1/42) 96.38833 29.55| Enclave village
11 . 25.10925 .
Tola Bhorbhandari (1/33) 86.36183 70.44| Enclave village
12 25.10574 .
Tola Chormara (1/34) 86.36662 36.84| Enclave village
13 25.08285 .
Tola Gurmaha (1/36) 86.32785 95.95| Enclave village
14 . 25.08348 .
Tola Jamuniatanr (1/40) 86.37135 11.33| Enclave village
15 25.07179 .
Tola Karhara (1/38) 86.30421 34.41| Enclave village
16 25.13142 .
Tola Karmegh (1/45) 86.40028 3.23| Enclave village
17 Tola Musehritanr (1/37) 25.08904 87.45| Enclave village

86.32542
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18

Tola Narokol (1/31)

25.10961
86.40643

13.36

Enclave village

19

Tola Parsatari (1/32)

25.11315 86.3699

23.48cldwe village

District - Jamui
Block-Laxmipur

Sl. No.

Village name with thana no.

Latitude

(in degree,
North)
Longitude

(in degree, East)

Area included in Eco-
sensitive Zone

Remarks

Anantpur (174)

25.0214
86.37634

1089.35

Entire village

Asota (186)

24.95663
86.41324

66.3¢

Entire village

Bishunpur (187)

24.96306
86.42137

50.89

Entire village

Cheharjor (198)

24.94756
86.42725

23.06

Entire village

Domachak (177)

24.99626
86.40658

52.z

Entire village

Gahuman (196)

24.94322
86.43322

6.07

Entire village

Harchak (189)

24.97057
86.42434

136.64

Entire village

Harla (178)

24.99056
86.55228

451.79

Entire village

Kala (180)

24.97031
86.41511

289.58

Entire village

10

Lata (199)

24.9518
86.43304

39.6¢

Entire village

11

Malsari (185)

24.94109
86.43245

5.66

Entire village

12

Matia (168)

25.0138
86.33343

24.99973
86.40565

718.25

Entire village

13

Najari (175

25.02255
86.40681

25.00843
86.3902

849.0:

Part village

14

Ojhadih (188)

24.95853
86.42383

24.98645
86.41089

124.54

Entire village

15

Pemadih (202)

24.94955
86.44823

62.82

Entire village

16

Pindraun (119)

24.9529
86.42509

201.02

Entire village

17

Sabalpur (201)

24.94984
86.44022

77.76

Entire village

18

Teliadih (200)

24.95137
86.4361

66.7¢

Entire village

19

Tengahra (176)

25.01555
86.5215

282.8¢

Part village

20

Tetaria (208)

24.9402
86.45605

98.74

Part village

21

Tola Barwadih (209/4)

24.93776
86.49051

41.28

Entire village
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22

Tola Bela Tikur (209/3)

24.93927
86.48123

47.3¢

Part village

23

Tola Ghorlaka (209/1)

24.9411
86.47324

49.37

Part village

24

Tola Kamlu (203/7)

24.94699
86.48312

473.82

Entire village

25

Tola Kasba Dighi (203/6)

24.94049
86.44309

109.75

Entire village

26

Tola Sivsona (209/5)

24.93427
86.48422

55.0¢

Entire village

27

Tola Sukhasan (203/5)

24.9528
86.45851

24.94809
86.46242

379.99

Part village

28

Tola Sundrotanr (209/2)

24.93719
86.46748

24.93315
86.47829

141.86

Part village

29

Tola Thari (203/1)

24.98765
86.47325

336.07

Enclave village

District - Jamui
Block - Jamui

Sl
No.

Village name with thana no.

Latitude
(in degree,
North)
Longitude
(in degree,
East)

Area included in Eco-
sensitive Zone

Remarks

Lakhanpur (220)

25.01506
86.20161

260.6

Entire village

Partapur (221)

25.00263
86.20428

123.83

Entire village

District - Lakhisarai
Block - Suryagarha

Sl
No.

Village name with thana no.

Latitude
(in degree,
North)
Longitude

(in degree, East)

Area included in Eco-
sensitive Zone

Remarks

Ajodhea (101)

25.1758
86.2679

31.97

Entire village

Amarpur (51)

25.14765
86.17179

64.3¢

Part village

Arazi Majhiawan (141)

25.15365
86.21492

1.62

Entire village

Bara (118)

25.15261
86.22495

40.46

Entire village

Bariarpur (80)

25.19033
86.30369

61.67

Part village

Basauni (59)

25.23253
86.37951

329.0!

Part village

Basuhar (121)

25.15845
86.2246

4411

Entire village

Bhagatpur (76)

25.20156
86.32268

47.35

Part village

Bhudhauli Arazi (113)

25.16372
86.24237

1.21

Entire village

1C

Bishunpur (8€

25.21634

140.2¢

Part village
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86.32506

25.21787
86.32915

25.21832
86.33478

25.18374
86.28342

11

Budhauli Arazi (122)

25.15655
86.22155

8.9

Entire village

12

Budhauli Bankar (99)

25.12119
86.2017

25.21243
86.34535

25.14643
86.23676

1087.01

Part enclave

13

Budhauli Milik (117)

25.14785
86.22473

36.01

Entire village

14

Budhauli Samda (112)

25.16442
86.24502

13.35

Entire village

15

Chakthani (108)

25.17686
86.26287

6.88

Entire village

16

Champanagar (142)

25.14654
86.21178

158.6¢

Entire village

17

Chaukra (4)

25.21707
86.32672

25.21792
86.33226

25.2093
86.33237

25.22074
86.3414

330.9¢

Entire village

18

Chora (77)

25.19718
86.34736

676.9!

Entire village

19

Dharampur (88)

25.186
86.2722

19.76

Part village

20

Ghoghi (79)

25.19166
86.31352

64.12

Part village

21

Hill Block (95)

25.1491
86.2561

25.17753
86.31709

25.17933
86.32144

25.18203
86.33036

25.18811
86.34592

33.48

Entire village

22

Jogpur (90)

25.18428
86.26957

2.7¢

Part village

23

Kaira (143)

25.14858
86.19662

512.72

Entire village

24

Kasba (63)

25.21841
86.33742

25.22283
86.34902

25.2241
86.34382

105.19

Part village

25

Kesopur (93)

25.17627
86.25887

113.31

Entire village

26

Khudiban (60)

25.21642
86.34707

281.01

Entire village
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25.22155
86.3427

25.21146
86.36201

25.22308
86.3796

27

Maha (61)

25.22958
86.35129

23.08

Part village

28

Maharathpur (85)

25.19027
86.29354

15.62

Part village

29

Majhiawan (140)

25.15848
86.20906

24453

Entire village

30

Masudan (58)

25.22367
86.35542

25.22692
86.37103

25.23178
86.36374

262.89

Part village

31

Narotimpur (109)

25.17849
86.26062

82.13

Part village

32

Punadih (116)

25.15707
86.23227

140.82

Entire village

33

Ramchandarpur (78)

25.19042
86.32265

203.23

Part village

34

Rampur (75)

25.20799
86.31697

50.4z2

Part village

35

Shibdih (115)

25.15961
86.24236

126.66

Entire village

36

Sirighana (100)

25.16475
86.26512

308.54

Entire village

37

Sirikishun (111)

25.16046
86.2557

599.89

Part village

District - Lakhisarai
Block - Chanan

Sl.

No.

Village name with thana no.

Latitude

(in degree, North)
Longitude

(in degree, East)

Areaincluded in
Eco-Sensitive

Zone

Remarks

Bannu Bagaicha (36)

25.11718
86.17719

103.51

Part village

Barare (38)

25.11388
86.19137

88.62

Entire village

Baskund (97)

25.05717
86.21317

923.36

Entire village

25.06239
86.21221

Entire village

Bhatta (53)

25.06052
86.19367

150.1:

Entire village

Batta (44)

25.04495
86.19367

21.85

Entire village

25.05828
86.19414

Entire village

Bhuinka (35)

25.12702
86.16001

278.21

Entire village

Darhishir (33)

25.13077
86.17953

163.1¢

Entire village

25.13473
86.14923

Entire village

Dhanwo (39)

25.10338

352.88

Entire village
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86.18939

Gopalpur (47)

25.03095
86.20868

513.8¢

Entire village

10

Gulni (34)

25.12457
86.18167

128.28

11

Jankidih (42)

25.08961
86.19932

377.97

12

Kumadar (48)

25.00253
86.22385

610.9(

Entire village

13

Mabhulia (45)

25.06052
86.2115

142.8¢

Entire village

25.06301
86.21202

25.05953
86.20328

14

Manpur (96)

2504939
86.20507

338.0(

Entire village

15

Ramshir (32)

25.1432
86.17918

276.6!

Entire village

16

Raota (49)

25.03486
86.18903

278.41

17

Sahroi (37)

25.12047
86.19001

29.13

18

Sangrampur (43)

25.07399
86.19772

439.4: | Part village

19

Singh Chak (30)

25.14494
86.16321

114.77 | Part village

District - Mungel!
Block- Bariarpur

S

No.

Village name with thana no.

Latitude
(in degree,
North)
Longitude
(in degree,
East)

Area included in Eco-
sensitive Zone

Remarks

Chiraiabad (107)

25.30154
86.53753

174.01

Entire village

Gosain Chak (97)

25.29155
86.54072

48.96

Entire village

Kazi Chak (95)

25.30152
86.54816

22.66

Entire village

Kharag Sarhi (105)

25.27091
86.53652

210.43

Entire village

Madhodih (108)

25.30545
86.54293

8.09

Entire village

Pasi Chak (101)

25.2842
86.53473

0.40

Entire village

Pasi Chak (102)

25.29369
86.53643

70.81

Entire village

Pasi Chak (103)

25.29155
86.54505

24.68

Entire village

Pasi Chak

25.29594
86.53734

Entire village

10

Pasi Chak

25.28611
86.53405

Entire village

11

Rajdhan (94)

25.29205
86.5395

60.7

Entire village

Entire village

Entire village

Entire village

Entire village
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12

Rajdhan (98)

25.29596
86.54364

25.09

Entire village

13

Rajdhan Arazi (99)

25.29
86.53513

2.02

Entire village

14

Rakas Chulha (106)

25.29621
86.52722

29.13

Entire village

15

Rakas Chulha

25.29551
86.53327

Entire village

16

Ratanpur (96)

25.28233
86.53408

350.45

Entire village

17

Ratanpur

25.283
86.53269

Entire village

18

Ratanpur

25.28242
86.54372

Entire village

District - Munger
Block- Haweli Kharagpur

Sl

No.

Village name with thana no.

Latitude

(in degree, North)
Longitude

(in degree, East)

Area included in
Eco-sensitive Zone

Remarks

Auraiya (389)

25.07333
86.5027

81.34

Entire village

Bahira (17)

25.22577
86.56517

25.27459
86.53072

225.55

Part village

Bankati (154)

25.19648
86.56732

28.73

Entire village

Bargori (156)

25.19389
86.5695

19.83

Entire village

Bhagwanpur (386)

25.07278
86.49116

94.99

Entire village

Bhimband (412)

25.06045
86.40248

106.94

Entire village

Birajpur Arazi (1)

25.27212
86.53591

0.40

Entire village

Birajpur Arazi (1)

25.27359
86.53906

20.94

Entire village

Birojpur (10)

25.25544
86.53846

183.1

Entire village

10

Bosdeopur (388)

25.06574
86.49897

81.06

Entire village

11

Chandpur (151)

25.20354
86.56864

117.76

Entire village

12

Daman Koh (414)

25.15866
86.54188

75.12

Entire village

13

Danagra Chak (3)

25.27263
86.54608

73.65

Entire village

14

Dariyapur (381)

25.14011
86.54306

341.57

Entire village

15

Donra (405)

25.033
86.52841

145.28

Entire village

16

Gaighat (411)

25.0813
86.50135

944.21

Entire village

17

Gangta (410)

25.02916
86.50293

25.11586
86.49892

560.95

Entire village
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18

Ghorakhar (155)

25.18922
86.55179

25.19137
86.56383

130.02

Entire village

19

Gobadda (157)

25.18518
86.55411

25.18347
86.57101

313.62

Entire village

20

Gopalpur (149)

25.21124
86.55683

25.21423
86.56705

151.09

Part village

21

Islampur (404)

25.0419
86.49488

422.01

Entire village

22

Jagdispur (408)

25.0322
86.52167

96.71

Entire village

23

Jalsakra (159)

25.17764
86.56816

31.96

Entire village

24

Khoja Chak (384)

25.08891
86.50937

178.39

Entire village

25

Lachhu Chak (8)

25.25067
86.54511

127.06

Entire village

26

Larui (161)

25.1696
86.56887

126.42

Entire village

27

Laurhia (409)

25.03601
86.51742

45.32

Entire village

28

Madhuban (169)

25.15222
86.55036

419.12

Entire village

29

Matsumbha (385)

25.07765
86.48335

298.21

Entire village

30

Murade (383)

25.0974
86.51297

25.11057
86.49836

25.12061
86.52153

473.33

Part village

31

Paharpur (11)

25.23504
86.55139

25.23504
86.55139

297.76

Part village

32

Paharpur (7)

25.25197
86.39834

3.00

Entire village

25.05873
86.5169

Entire village

33

Parmanandpur (389)

25.06577
86.48883

73.14

Entire village

34

Parsando (168)

25.1571
86.56554

283.68

Entire village

35

Pasi Chak (9)

25.25769
86.52656

3.64

Entire village

36

Raunakabad (382)

25.05793
86.49367

1933.19

Entire village

37

Raunakabadn (413)

38

Kandani (413/29)

25.05793
86.49367

39

Rajasara (413/28)

76.53

Enclave villag:

40

Sagrampur (2)

25.26447
86.5348

25.26949
86.53563

206.38

Entire village
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25.26653
86.54292
25.20303 Entire village
41 Shampur (150) 86.56104 83.97
- 25.24246 Part village
42 Teliadih (12) 86.55729 164.51
25.07763 Entire village
86.48188 1051.95
25.08207
43 Tola Banhara (397) 86.4884
25.17302
86.55629
District - Munger
Block - Dharhara
Latitude Area included in Eco- Remarks
(in degree, sensitive Zone
SI. No. | Village name with thana no. North)
Longitude
(in degree, East)
1 Adalpur (331) ggig;g? 57.6% Part village
2 Adalpur (340) ggigijgi 3.16 Entire village
25.23533 82.31 Entire village
) 86.41154
3 | Afjupur (262) 2524118 Entire village
86.42719
. 25.24817 134.3¢ Entire village
4 Amari (252) 86.44127
5 Atwalpur (244) 2856.243597738 212.05 Entire village
. 25.20899 27.12 Entire village
6 Azamganj (289) 86.38933 9
. 25.21668 49.71 Entirevillage
7 Badalkita (296) 86.38053
25.20766 69.2( Entire village
8 Bangalma (278) 86.42421
25.21342 27.92 Entire village
9 Bangalma (277) 86.42426
_ 25.21621 23.48 Entire village
10 Bansikita (298) 86.39124
. 25.20775 13.3¢ Entire village
11 Bansipur (292) 86.37923
12 Baraipura (288) ggggg;? 22.2¢ Entire village
13 Bari Chak (239) 565;1211591?}5 41.68 Entire village
14 Bari Chak (240) 2856.245436911 1.62 Entire village
15 Bariarpur (281) égiéggg 55.0: Entire village
- —
16 Basantpur (246) 2856241489677 21.0¢ Entire village
17 Baurna (245) E4;265.425218778 159.44 Entire village
25.25339 11.47 Entire village
. 86.41576
18 Bhagalpur Lakheraj (238) 25.25522 Entire village
86.41617




50

THE GAZETTE OF INDIA : EXTRAORDINARY

[ART II—SEC. 3(ii)]

19

Bhawanipur (311)

25.24726
86.39401

27.11

Entire village

20

Bhikhakita (286)

25.21681
86.39809

33.58

Entire village

21

Bikrampur (299)

2527777
86.50123

339.12

Entire village

25.27083
86.48962

Entire village

22

Birijpur (251)

25.24545
86.44766

5.66

Entire village

23

Birojpur (293)

25.20189
86.37302

209.62

Entire village

24

Bishunpur (253)

25.24046
86.44051

12.95

Entire village

25

Chhemankita (271)

25.225
86.40112

15.3¢

Entire village

26

Danialpur (268)

25.24491
86.39354

179.39

Entire village

27

Danialpur (304)

25.23291
86.40119

1.02

Entire village

25.23605
86.40495

Entire village

28

Dariapur (230)

25.27124
86.48025

92.2¢

Entire village

29

Dasrathpur (231)

25.26395
86.47542

168.75

Part village

30

Daulatpur (243)

25.24889
86.45005

27.92

Entire village

31

Dharampur (284)

25.21101
86.4043

65.55

Part village

32

Dharampur

25.25241
86.45578

240.8¢

Part village

25.25867
86.42897

25.2597
86.42741

33

Dharbara Kasba Arazi (267)

25.25727
86.41921

201.11

Part village

Dharhara Kasba

25.23685
86.40788

Entire village

Dharhara Kasba

25.25372
86.41237

Entire village

35

Gangapur (261)

25.2306
86.4139

25.23412
86.42738

25.23961
86.38716

151.75

Entire village

36

Gangta (294)

25.21023
86.37763

10.11

Entire village

37

Gauripur (263)

25.2437
86.43086

2.02

Entire village

38

Gokhula (273)

25.22365
86.40882

17.4C

Entire village

39

Gopali Chak (249)

25.22943
86.44275

33.9¢

Entire village

40

Gopalpur (258)

25.22809
86.43014

25.23065
86.43283

39.65

Entire village
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25.22384 44.51 Entire village
86.43563
25.22688
86.43723
25.22441 15.38 Entire village
86.40452
25.22775 22.66 Entire village
86.39293
25.22943
86.39361
25.21926
86.39456
25.1968 94.29 Entire village
86.38295
25.20359
86.38361
25.25396 21.3¢ Entire village
86.43376
25.2505
86.4188
2524829 7.68 Entire village
86.41809
25.24897
86.4198
25.21039 74.0¢ Entire village
86.37573
25.25562 230.78 Part village
86.47238
25.24724 50.90 Part village
86.38558
25.24441 8.50 Part village
86.38863
25.25032
86.38673
25.21309 16.87 Entire village
86.39294
25.20788 38.85 Entire village
86.40877
25.2026 30.35 Entire village
86.41581
25.21113
86.41529
25.20682 76.07 Entire village
86.41689
25.22169 75.25 Entire village
86.38941
25.25226 70.80 Part village
86.41741
25.25162
86.42532
25.25807
86.43249
25.22197 13.75 Entire village
86.41346
25.21482 44.11 Entire village
86.38548
25.20714 4.4t Entire village
86.38265
25.2427 36.82 Entire village
86.43652

41 Gujasti Arazi (257)

42 Hajipur (272)

43 Harai Chak (269)

44 Harbanskita (290)

45 Harpur (266)

46 Harpur Inglish (265)

47 Husenpur (295)

48 | Itwa (232)

49 Jagdishpur (315)

Jagdispur (301)
50

Jagdispur

51 Jankikita (287)

52 Jatkuta (282)

53 Kathor (280)

54 Kathor (279)

55 Khajuria (300)

56 Khushalpur (319)

57 Konabazar (275)

58 Kumarpur (297)

59 Kumarpur (291)

60 Lachhmipur (254)




52

THE GAZETTE OF INDIA : EXTRAORDINARY

[ART II—SEC. 3(ii)]

61

Laheta (285)

25.20974
86.39858

80.12

Entire village

62

Lakrapatal (326)

25.25612
86.42447

4.04

Entire village

63

Lohchi (234)

25.25675
86.46136

66.36

Entire village

64

Mahganwan (270)

25.22185
86.3987

74.8¢

Entire village

65

Mangarh (317)

25.25393
86.41382

25.25462
86.40933

25.25642
86.41177

38.05

Part village

66

Marpa Kalan (250)

25.23784
86.44519

100.7¢

Entire village

67

Marpa Khurd (256)

25.23449
86.43853

43.70

Entire village

68

Masumganj (218)

25.28149
86.50205

25.28653
86.49544

107.24

Entire village

69

Matadih (228)

25.28337
86.48711

60.2¢

Entire village

70

Mohanpur (264)

25.24648
86.42679

98.33

Entire village

71

Nandgaon (274)

25.22129
86.40597

29.13

Entire village

72

Paisra (283/23)

25.14824
86.42824

7.69

Enclave village

73

Paunra Chak (241)

25.25094
86.46373

13.7¢

Entire village

74

Puran Chak (335)

25.25663
86.42928

1.61

Entire village

75

Rajpur (259)

25.22646
86.43151

25.22718
86.43278

12.14

Entire village

76

Ramchandarpur(219)

25.2932
86.4918

108.7¢

Part village

77

Ramchandarpur (255)

25.23668
86.43361

41.28

Entire village

78

Rampur(260)

25.22519
86.41816

30.72

Entire village

Rampur

25.22824
86.42805

Entire village

79

Sangrampur (276)

25.21683
86.41646

84.9¢

Entire village

80

Sangrampur (328)

25.25652
86.43061

4.45

Entire village

81

Sawaia(248)

25.21578
86.43248

25.22099
86.44068

25.22454
86.43409

137.42

Entire village

82

Tetraun(267)

25.21245
86.44721

201.11

Entire village

83

Tika Chak (329)

2525072
86.43384

10.92

Entire village
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25.26969 23.0% Entire village
86.49752
25.19467 18.61 Entire village
86.36762
25.20185 185.34 Entire village
86.42824
25.21026 Entire village
86.42963
25.20745 59.4¢ Entire village
86.4551
25.27043 317.07 Entire village
86.52838
25.2853 Entire village
86.52715
25.28922 Entire village
86.52659
25.28414 Entire village
86.50267
25.23959 50.51 Entire village
86.48523
25.25839 46.59 Entire village
86.49444
25.2495 75.04 Entire village
86.48518
25.24095 141.3¢ Entire village
86.4722
25.22759 8.49 Entire village
86.39857
25.19741 111.29 Entire village
86.39802
25.19781 116.85 Entire village
86.38969
25.23491 50.6( Entire village
86.47697
25.24014
86.47894
25.26307 23.23 Entire village
86.49515
25.19635 113.43 Entire village
86.4305
25.20243
86.42514
25.22805 124.30 Entire village
86.46293
25.23045 180.89 Entire village
86.39712
25.2352
86.40361
25.22939 Entire village
86.40754
25.19158 381.53 Entire village
86.38591
25.19119
86.44578
25.1916
86.45394
25.18895
86.41267
25.19423
86.46056

84 Tola Amjhar (283/1)

85 Tola Amra Sani(283/22)

86 Tola Bagalwa(283/14)

87 Tola Baijnath Pathria(283/10)

88 Tola Banaili Pahar(283/27)

89 Tola Barhmasia(283/7)

90 Tola Barmanni(283/5)

91 Tola Belokhar(283/4)

92 Tola Dukhar Chak(283/5)

93 Tola Ghansundar(283/16)

94 Tola Goraia (283/20)

95 Tola Inarwatanr (283/21)

96 Tola Kalithan

97 Tola Khutwan (283/2)

98 Tola Kothwa (283/17)

99 Tola Lakarkola (283/8)

100 Tola Mankothia (283/15)

101 Tola Mankothia

102 Tola Raunakabad Pahar (283)
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25.1919
86.37028

25.20139
86.46677

25.2128
86.45792

25.23456
86.47912

25.23131
86.46999

25.24518
86.48971

25.25619
86.53027

25.26182
86.50006

25.19849
86.45515

103

Tola Sakhol (283/19)

25.20224
86.41699

164.98

Entire village

25.1961
86.40824

104

Tola Saradhi (283/10)

25.20495
86.44003

112.1C

Entire village

105

Tola Satgharwa (283/12)

25.19582
86.44229

94.63

Entire village

106

Tola Sumeri Pathri (283/9)

25.21568
86.45336

45.72

Entire village

107

Tola Tetaria (283/18)

25.19494
86.41999

58.68

Entire village

25.20246
86.42076

District - Lakhisarai
Block - Chanan

SI. No.

Village name with thana No.

Latitude
(in degree,
North)
Longitude

(in degree, East)

Area included in Eco-
sensitive Zone

Remarks

Chananpura (201)

25.3338
86.5094

7.42

Part village

Garhi Rampur (116)

25.3327
86.5339

11.33

Entire village

Godai Chak (214)

25.33109
86.50855

9.16

Entire village

Itahri (109)

25.31267
86.54557

192.77

Part village

Itahri (112)

25.33029
86.54128

12.55

Entire village

Mahamda (113)

25.33453
86.53382

235.22

Entire village

Mahamda (115)

25.32733
86.5358

0.80

Entire village

Patam (217)

25.3215
86.5398

29.56

Entire village

Rampur Kalan (111)

25.33291
86.5252

80.76

Entire village

10

Shahadat Chak (216)

25.32876
86.50921

4.04

Entire village
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11

Jamalpur

25.2971
86.4986

100.0¢

25.3276
86.5102

25.3057
86.5039

25.3131
86.5094

200 metres wid
strip along
adjacent to
sanctuary
boundary

District - Munger
Block - Munger Sadar

Sl. No.

Village name with thana No.

Area included in Eco-
sensitive Zone

Latitude

(in degree,
North)
Longitude

(in degree, East)

Remarks

Jankinagar (157)

25.34298

86.51885
25.34209
86.51931

61.79

Part village

Nauagarhi (117)

25.33893

86.52688 203.97

Part village

Sohil Chak (199)

25.33684

86.51212 12.37

Entire village

District - Munger
Block - Sangrampur

Sl. No.

Village name with thana No.

Area included in Eco-
sensitive Zone

Latitude
Longitude

Remarks

Bhikhadih (303)

24.97145

86.54226 40.92

Part village

Dadri (307)

24.99707

86.55169 142.66

Part village

Kathiari (305)

24.98665

86.56526 109.26

Entire village

Nonaji (403)

25.01165

86.53635 436.46

Part village

Patghaghar (308)

24.99961

86.5616 60.68

Part village

Samda (304)

24.97921

86.54798 307.98

Entire village
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District - Munger
Block - Tetiabhamber

Latitude Area included in Eco- | Remarks
Village name with (in degree, North) sensitive Zone

thana no. Longitude
(in degree, East)

Sl. No.

25.04935 Entire village

86.5096 40.87

1 Dauria (276)

25.0047 Part village

86.54996 158.84

2 Thara (309)

District - Banka

Block — Belhar
Sl. No. Village Name with| Latitude (in degree,| Area included in | Remarks
Thana North)  Longitude | Eco-senstitive Zone
(in degree, East)
1 Tola Tinatharia 24.96465 1736.40 Part Village
86.5137
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Annexure-ll

PERIPHERY Geographical Positioning System (LATITUDEAND LONGITUDE)

COORDINATES OF BHIMBANDH WILDLIFE SANCTUARY

Id. Geographical Positioning System
(LATITUDE AND LONGITUDE)

1 25°8' 13.451" N 86°9' 49.264" E
2 25°8'44.289" N 86°14' 26.805" E
3 25°9' 7.417" N 86°16' 50.715" E
4 25°10' 24.512" N 86°16' 17.307" E
5 25°11' 41.606" N 86°22' 37.640" E
6 25°12' 48.421" N 86°19' 30.043" E
7 25°15'7.192" N 86°24' 35.852" E
8 25°11' 26.187" N 86°27' 40.879" E
9 25°13'16.689" N 86°27' 25.460" E
10 25°15'17.471" N 86°29' 33.951" E
11 25°18' 1.939" N 86°29' 59.649" E
12 25°19'57.581" N 86°30' 45.905" E
13 25°22'3.502" N 86°32' 33.838" E
14 25°20' 10.430" N 86°33' 27.804" E
15 25°15'12.331" N 86°31' 34.732" E
16 25°13'52.667" N 86°33' 43.223"E
17 25°9'51.104" N 86°32' 49.257" E
18 25°5'52.111" N 86°30' 4.788" E
19 25°2'54.794" N 86°29' 57.079" E
20 24°59' 29.208" N 86°33' 2.106" E
21 24°56' 47.310" N 86°29' 46.800" E
22 24°57' 43.846" N 86°25' 50.376" E
23 25°0' 10.325" N 86°24' 56.410" E
24 25°4' 6.080" N 86°24' 15.665" E
25 25°1'55.938" N 86°23'19.111"E
26 25°1'10.207" N 86°19' 6.562" E
27 25°2'9.318" N 86°17' 41.257" E
28 25°0'2.196" N 86°14' 57.075" E
29 25°0' 45.078" N 86°13'18.930" E
30 25°2'21.411" N 86°12' 10.505" E
31 25°4'57.127" N 86°12' 25.066" E
32 25°7'29.173"N 86°12' 4.488" E
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ANNEXURE-III

Geographical-COORDINATES (LATITUDE AND LONGITUDE) O F BOUNDARYOF ECO-SENSITIVE
ZONE OF BHIMBANDH WILDLIFE SANCTUARY

Geographical Positioning System

Geographical Positioning System

Id (LATITUDE AND LONGITUDE) Id (LATITUDE AND LONGITUDE)
1 25.117113 86.150416 31 25.148931 86.59284
2 25.135797 86.149536 32 25.131309 86.55330
3 25.149254  86.157540 38 25.090248 86.5B176
4 25.154307 86.184745 34 25.075526  86.512893
5 25.159247 86.183548 35 25.079295 86.529689
6 25.164396 86.216752 36 25.056767 86.534286
7 25.165126  86.229287 37 25.040084 86.51620
8 25.171432  86.234278 38 25.039003 86.535464
9 25.206461 86.304123 39 25.025600 86.534848
10 25.214934 86.321816 40 25.005239 86.561013
11 25.222514  86.334511 41 24.983022 86.57259
12 25.238935 86.364768 42 24972728 868802
13 25.256230 86.399276 438 24.934217 86.4B597
14 25.260734 86.433404 44 24.930245 86.48412
15 25.264519  86.464505 4b 24.935486 868452
16 25.277599 86.478138 46 24.944179 86.415249
17 25.298667 86.489319 a7 24.952669 86.46888
18 25.297124  86.498692 48 24973814 864018
19 25.327621 86.510244 49 25.017366 8623371
20 25.305777  86.503975 50 25.0126908 84681
21 25.313168 86.509489 51 25.000490 864300
22 25.330417 86.507234 5P 24.992354 862839
23 25.281647 86.551441 58 24.983458 86.246969
24 25.347489 86.525145 54 24.984636  86.23315
25 25.334602 86.543544 5p 24.998786 86.18681
26 25.323106  86.552018 56 25.033291 864589
27 25.299186 86.550139 5y 25.053905 86.18091
28 25.263117 86.555030 58 25.085596 86.182646
29 25.219636  86.575729 5P 25.106624 86.19670
30 25.180731 86.584201 60 25.122467 864000
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ANNEXURE-IV

MAP OF ECO-SENSITIVE ZONE OF BHIMBANDH WILDLIFE SAN CTUARY WITH LATITUDES AND
LONGITUDES
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ANNEXURE-V
Performa of Action Taken Report: - Eco-sensitive Zoe Monitoring Committee.

Number and date of meetings.

Minutes of the meetings: Mention main noteworthjng Attach minutes of the meeting as separatecAure.
Status of preparation of Zonal Master Plan inclgdiiourism Master Plan.

Summary of cases dealt for rectification of ernmparent on face of land record (Eco-sensitive Zuise).

[Details may be attached as Annexure]
5. Summary of cases scrutinised for activities covewader the Environment Impact Assessment notificati

2006.

[Details may be attached as separate Annexure]
6. Summary of cases scrutinised for activities noteced under the Environment Impact Assessment oatiéin,

2006.

[Details may be attached as separate Annexure]
7. Summary of complaints ledged under section 19 @Bhvironment (Protection) Act, 1986 (29 of 1986).

8. Any other matter of importance.
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